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Item No. 16 

 

Public Disclosure by Life and Non Life Insurance Companies for the year ended  

31st March, 2019 

Uploading of Public Disclosure on Insurer’s website in prescribed timelines: The 

prescribed forms should be uploaded on the website of the Insurers within 6 months 

of the close of the financial year or within 30 days from the date of adoption of final 

accounts by Board of Directors, whichever is earlier. 

Compliance status: 

(a) Life Insurance Companies: All insurers have uploaded the requisite forms on their 

respective websites. 

 

(b) Non Life Insurance Companies: All insurers have uploaded the requisite forms on their 

respective websites.  

 

Submitted for information of the Authority. 


